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Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the details of resettlement and rehabilitation policy of the Government for providing compensation and employment to those
affected/displaced by the infrastructure projects; 

(b) whether it has come to the notice of the Government that adequate compensation and employment are not being provided to the
project affected displaced families, if so, the details thereof and the reaction of the Government in this regard; 

(c) whether the Government has monitored/reviewed the implemen- tation of Resettlement and Rehabilitation policy by the project-
developers and if so, the details thereof; and 

(d) the outcome of such a review and the steps taken/being taken by the Government to address the issue?

Answer

MINISTER OF RURAL DEVELOPMENT (SHRI BIRENDER SINGH) 

(a) to (d) A Statement is laid on the Table of the House.
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